
BEFORE  THE  HON’BLE  NATIONAL  GREEN TRIBUNAL 

SOUTHERN  ZONE,  CHENNAI 

IN 

 

ORIGINAL APPLICATION No. 227 OF 2024 (SZ) 

 

 

 

 

Applicant : Suo Motu 

 

 

Versus 

 

 

 

Respondent(s) : Mr. E.K. Kumaresan for the State of Kerala 

 

 

 

 

 

 
REPORT FILED BY THE  ENVIRONMENTAL ENGINEER, LEGAL CELL, ERNAKULAM  

FOR AND ON BEHALF OF KERLA  STATE POLLUTION CONTROL BOARD IN THE 

ORIGINAL  APPLICATION No. 227 OF 2024 

 

 

 

 

 

 

Adv.Rema Smrithi. 
 

 

 
 

 

ADDITIONAL STANDING COUNSEL FOR THE  RESPONDENT: 
 R6



BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

IN 

 

ORIGINAL APPLICATION No. 227 OF 2024 (SZ) 

 

 

 

 

Applicant : Suo Motu 

 

 

 

Versus 

 

 

 

Respondent(s) : State of Kerala and others 

 

 

 

 

 

 

VOLUME-I 

 

Index 
 

 

 

Sl.No 
. 

 

Description 

 

Pages 

 

1 

 

Report filed by the Environmental Engineer, Legal Cell, 

Regional Office, Ernakulam for and on behalf of Kerala 

State Pollution Control Board . 

 

1-2 

 

 

 

 

 

Dated this the 07th day of September 2024







BEFORE THE HON’BLE NATIONAL GREEN 

TRIBUNAL SOUTHERN ZONE, CHENNAI 

IN 

 

ORIGINAL APPLICATION No. 227 OF 2024 (SZ) 

 

 

Applicant : Suo Motu 

 

                   Versus 

 

Respondent(s) : State of Kerala and others 

 

 

 

VOLUME-II 

Index 
 

 

 

Sl.No 
. 

 

Description 

 

Pages 

 

1 

Annexure I : Document of MoEF and CC number F.No. 1-

4/2012-RE (Pt.) dated 13/11/2013 

 

1-3 

2. Annexure II: Circular issued by Board dated 09/09/2015 4-5 

 

Dated this the 07th day of September 2024 

 

Adv.Rema Smrithi. 

ADDITIONAL STANDING COUNSEL FOR THE  RESPONDENT 



1



2



3



4



5


	a2e0d8c98d8d16b93012601c531b90a78605965efc04f1f2540e54ddef72979a.pdf

